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(c) Does not arise. 

(d) No, Sir. However, unauthorised 

operators are prosecuted by the Enforcement 

Wing of Transport Department of Government 

of National Capital Territory of Delhi. 

Diversion     of    National    Highway    37    at 

Kaziranga National Park 

3024. SHRI BHADRESWAR GOHAIN: 

Will the Minister of SURFACE TRANSPORT 

be pleased to state: 

(a) whether Government propose to divert 

the National Highway at Kaziranga National 

Park in Assam for protection of the wild life in 

the,  park; and 

(b) if so, any survey has been made so far 

by the Government with the details about 

the survey? 

THE MINISTER OF STATE IN THE 

MINISTRY OF SURFACE TRANSPORT 

(SHRI JAGDISH TYTLER): (a) and (b) A 

proposal to divert NH 37 abutting Kaziranga 

National Park was under consideration of the 

Ministry on account of proposed refinery at 

Numaligarh. the prefeasibility study has 

revealed that there is no possibility of having a 

suitable diversion of NH 37 abutting Kaziranga 

National Park. 

  


